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ANNUAL ACCOUNTs oF THE U.G.C.

New DELAI FOrR 1975-76 WITH AuDIT

REPORT AND OF NORTH EASTERN HILL

UNIVERSITY, SHILLONG FOR 1973-T4

WITH AUDIT REPORT AND STATEMENTS
FOR DELAY

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER):

I beg to lay on the Table—

(1) A copy of the Annual Ac-
counts (Hindi and English ver-
sions) of the University Grants
Commission, New Delhi, for the
year 1975-76 together with the
Audit Report thereon, under sub-
section (4) of section 19 of the
University Grants Commission Act,
1956. [Placed in Library. See No.
LT-997/117]. s

(2) (i) A copy of the Annusl
Accountg (Hindi and English ver-
sions) of the North Eastern Hill
University, Shillong, for the year
1973-74 together with the Audit
Report thereon.

(ii) A statement (Hindj and
English versions) showing reasons
for delay in laying the above docu-
ment. [Placed in Library. See No.
LT-998/77].

MR. SPEAKER: shri Raj Narain..
(Interruptions)

(Some leaflets were thrown from the
Visitors’ Gallery and there was some
commotion)

SHRI K. LAKKAPPA (Tumkur):
There is no protection in Parliament
House from the RSS Gondas; even
in Parliament they are attacking.
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MR. SPEAKER: I have asked
the Secretariat to find out what the
matter is....(Interruptions)

DesHPANDE CoMMISSION REPORT
MEMORANDUM OF ACTION TAKEN

ON THE REPORT AND A STATEMENT

T wiX oftae s WA
(t TmAREN) : wewE AgRd, H
frefafad sa gar ea ww@ar §—

(1) str= mra wfafaaw, 1952
# g4I 3 FF I (4) F AT
faeafafea o= 1 w07 afqg —

(o%) Tamg = gfaamom ==
AIATHT F AT FYoUHo  raT
FY g AT qgAT FoAr Tifeafa@i £
FiT w1 F 77 FET g g
frmee fF aF Ro9ie wrdmr =7
gfaaa |

(31) wfgaza oz v 1§ FdarEr
w1 aaA (fe=y qar gasr wem)
afidew 71 fgdy a5Feor qu-aTs Fwr
@ T @ AN & T A AT
o fgedt Ay =IS qEFr 0

{Placed in Library. See No. LT-
999/77]. ‘
ORDINANCES PROMULGATED BY THES

PRESIDENT DURING SEPTEMBER AND
OcTtoBER, 1977

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABCUR
(SHRI RAVINDRA VARMA):

I beg to lay on the Table a copy
each of the following Ordinances
(Hindi and English wversions) under
article 123 (2) (a) of the Constitu-
tion: — .

(1) The Payment of Bonus

(Amendment) Ordinance, 1977 {No.

9 of 1977) promulgated by the Pre-

sident on the 3rd September, 1977.

[Placed in Library. See No.. LT-

1000/77].

(2) The Banking Service Commis-
sion (Repeal) Ordinance, 1977 (No.
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10 of 1977) promulgated by the
Vice-President dishcarging the func-
tions of the President on the 19th
September, 1977, [Placed in Library.
See No. LT-1001/77].

(3) The Enemy Property (Amend-
ment Ordinance, 1977 (No, 11 of
~1977) promulgated by the Vice-
President discharging the functions
of the President on the 23rd Septem-
ber, 1977. [Placed in Library. See
No. LT-1002/77].

(4) The Requisitioning and Ac-
quisition of Immovable Property
(Amendment) Ordjnance, 1977 (No.
12 of 1977) promulgated by the
Vice-President discharging the func-
tions of the President on the 23rd
September, 1977. [Placed in Lib-
rary. See No, LT-1003/77].

(5) The Smith, Stanistreet and
Company Limited (Acquisition and
Transfer of Undertakings) Ordin-
ance, 1977 (No. 13 of 1977) promul-
gated by the President on the 30th
September, 1977. ([Placed in Lib-
rary. See No. LT-1004/77].

(6) The Gresham and Craven of
India (Private) Limited (Aecquisi-
tion and Transfer of Undertakings)
Ordinance, 1977 (No. 14 of 1977)
promulgated by the President on the
30th September, 1977. [Placed in
Library. See No. LT-1005/77].

(7) The Indiap Iron and Steel
Company (Acquisition of Shares)
Amendment Ordinance, 1977 (No. 15
of 1977) promulgated by the I’resi-
dent on the 13th October, 1977.
[Placed in Library. See No. LT-
1006/771.

(8) The Advocates (Amendment)
Ordinance, 1977 (No. 16 of 1977)
promulgated by the President on the
31st Ocjober, 1877, [Placed in Lib-
rary. See No. LT-1007/77].

CeENTRAL WATER LaBoRatory (Grour
A anp Grourp B) RECRUITMENT
RuLes, 1977

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-

KARTIKA 23, 1899 (SAKA)
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ING AND SUPPLY AND REHABILI-
TATION (SHR] RAM KINKAR):

1 beg to lay on the Table a copy of
the Central Water Laboratory (Group
A and Group B) Recruitment Rules,
1977 (Hindi and English versions)
published in Notification No. G.S.R.
1158 in Gazette of India dated the 3rd
September, 1977, issued under article
309 of the Constitution, [Placed in
Library. See No. LT-1008/77].

AnNuaL REePORT OF CENTRAL WaARE-
AOUSING CORPORATION FoOr 1976-77
WITH AUDIT REPORT AND LEVY Sucar
Price Equarisation Funp Rures, 1977

SHRI RAVINDRA VARMA: On
behalf of Shri Bhanu Pratap Singh,

. I beg to lay on the Table:

(1) A copy of the Annual Report
(Hindi and English versions) of the
Central Warehousing Corporation,
for the year 1876-77 along with the
Audited Aocounts and the Audit
Report thereon, under sub-section
(11) of section 31 of the Warehous-
ing Corporation Act, 1962, [Placed
in Library, See No. LT-1009/77].

(2) A copy of the Levy Sugar
Price Equalisation Fund Rules, 1977
(Hindi and English versions) pub-
lished in Notification No. G.S.R. 619
(E) in Gazette of India dated the
26th September, 1977, under sub-sec-
tion (3) of section 16 of the Levy
Sugar Price Equalisation Fund Act,
1976. [Placed in Library. See No.
LT-1010/77].

NorrrFicatioNs UNDErR CusTomMs AcT,

1962 anp CENTRAL Excrse RuLes, 1944

AND A STATEMENT RE. MARKET LOANS
FLOATED IN OCTOBER, 1977

THE MINISTER OF STATE [N THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH):

I beg to lay on the Table—

(1) A copy each of the following
Notifications (Hindi and English
versions) under sgection 159 of the
Customs Act, 1962:—



